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RBI guidelines regarding Saving Banks
Accounts

2886. SHRI GHUFRAN AZAM: Will the
Minister of FINANCE be pleased to state:

(a) the details of guidelines issued by RBI
from time to time in regard to savings banks
accounts operations in various nationalised
banks and foreign banks;

(b) whether it is a fact that foreign banks
including Standard Chartered have bgen
charging service charges from Rs. 100 to
Rs. 200 per month from those saving bank
holders whose balance fall short of Rs. 10
thousands;

(c) whether these foreign banks have been
flouting rules and regulations and the
guidelines of RBI; and

(d) whether Government have taken any
preventive action in this regard and if so, the
details thereof?

THE MINISTER OF FINANCE (SHRI P.
CHIDAMBARAM): (a) Reserve Bank of India
(RBI) have reported that they have not issued
any guidelines to commercial banks (including
nationalised banks and foreign banks) in regard
to operation of savings banks accounts, on the
minimum balance to be maintained or service
charges to be levied by banks.

(b) to (d) Indian Banks' Association (IBA)
has reported that foreign banks stipulate high
minimum balance for accounts to be opened
and maintained with them. Foreign banks’
tariffs on all the services are high compared to
public sector banks and other Indian banks.
Customers of foreign banks who patronise such
banks are expected to have knowledge of these
conditions.

Recovery measures for corporate accounts
by Banks/FIs.

2887. DR. GOPALRAO VITHALRAO
PATIL: Will the Minister of FINANCE ¥be
pleased to state:



